
CENTRAL ADMIN ISTRATIUE TR I0UN ALI PR IN CIPA L BEt^CH

0.A.No.2294/89.

Neu Delhi this the 9th day of P'lay, 1994.

Shri Justics U.S. Malimath, Chairman.

Shri P.T. Thiruuengadam, T'lsmber (ft).

Shri Subhash Chand,
Constablej
4941/PCR, South Delhi
District. Neu Dslhi.

By A_ciuocate Shri B.L. Madhok proxy for
Shri B.S. Flainee, counssl#

Wersus.

1. Union of India through
its Secretary, Piinistry
of Home ftffairs, Central
Secretariat. Neu Delhi.

2» The Polics Commissioner,
Delhi Police HQ, Indraprastha
Estate, Mathura Road,
Neu Delhi,

3, The Deputy CommissionQr
of" Police, Pclice Control
Room, Delhi Police,
Delhi.

4. Inquiry_Officer/Shri 3,5,
T'lehta, inspector Police, Police -
Control Room, Delhi Police,
Delhi.

By Advocate Shri Oberoi, proxy for Shri 0,K,
Sharma,

Petitioner.

Respondents.

ORDER (ORALi

Shri Justice' U.S. Flalimath^

Shri B.L. Madhok, learned proxy,counsel appearing for

the petitioner, submitted that ha uould like to uithdrau this

application. This application is dismissed as uithdraun.

(P.T. thiruwengadam}
fCNBER (A.)

«SRO«

090594

(U.S. MALimTH)
CHAIRMAN


